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culated. We are not even aware that they
could be introduced tomorrow also. Nothing
has been indicated in the age-Ida paper today.
We do not know htw this Government is
functioning. Everybody in the Government
does not know what the light hand is doing.
They are unable to see either hand.
(Interruptions).

THE DEPUTY CHAIRMAN: Sush
man, please. (Interruption). For hea
ven's sake, It; it not be that on every
issue, every party has to make this. ,
Mr. Mathur raised the question. Ii
know your point of order. Please let '
me run this House. You will read i
some rule. I know already that it is a i
mistake. Every day, you want to
raise a point of order. I allowed two s
people from your party. That is
enough. (Interruptions). 1 have to
say that. 1 am just trying

(In terruptions)...
i
SHRI AJIT P. K. JOGI  (Madhya?'
Pradesh): The Chair has accepted that
ft is a mistake. (Interruptions).

SHRI DIGVIJAY SINGH: Let the
Government say this. (Interruptions).

SHRI AJIT P. K. JOGI: We are ruled by
the Chair.

THE DEPUTY CHAIRMAN:  Why
do we get angery over everything. Is it
necessary? (Interruptions). It is
neither the mistake of the Chair nor of the
Secretariat. Let me put the record straight.

SHRI DIGVIJAY SINGH (Bihar): Then,
this is the mistake of the Government.
(Interruptions).

THE DEPUTY CHAIRMAN: I think I
have to stand up and then only, everybody
will keep quite. (Interruptions). Mr.
Swaminathan, you spoke enough.

SHRI* G. SWAMINATHAN; It came along
with the papers. The Minister did and
send the paper directly./nterruptions).
The Secretariat should he responsible far
this. (Inter-

THE DEPUTY CHAIRMAN: I am
not allowing. Please sit down. Un
necessarily, without knowing anything,
the Members start having notions If
the Minister sends the papers, the Sec
retariat  circulates them. It is a
ai.kod first to list it in the business and
technical mistake. The Minister shook! be
be asked first to  list it  thea
circulate these papers which is a requirement
and the Parliamentary Affairs Minister should
have been informed. The Rajya Sabha
Secretariat and the Chair have nothing to do
with it. That is all. (Interruptions). He has not
come. There has to be a motion.
(Interruptions). You don't havs to tell me. 1
know that there has to be a motion. Whatever
wrong has taken place has taken place. If he
has to come, he has to come to withdraw it
finally.

He has to come to the House and move a
motion.

Demand for holding UPsC exams in IS
Regional languages of India
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17 2 & Tgh 9 Faw <5t
¥ @t ol i & Rt ey
AT H e wE I f oSy
wifa= 3% & e 2 oA f5 9
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., . (interruptions)...

THE VICE-CHAIRMAN (SYED
SIBTEY RAZI): Let him complete. Mr.
Swaminathan, I will give you the floor. Please
take your seat e (Interruptions)... Mrs.
Natrajan, I will give you an opportunity to
ventilate your point of view... (Interruptions) .
. I'will allow you.

SHRI SHANKAR DAYAL SINGH
(Bihar): Don't worry. Please hear me first.
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SHRIMATI JAYANTHI NAP\RA-JAN
(Tamil Nadu). That is the problem.
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SHRIMATI JAYANTHI NATARA-

JAN: Sir,...

THE VICE-CHAIRMAN (SYED SIB-
TEY RAZI): Let him finuh.
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SHRIMATI JAYANTHI NATARA-JAN.
Sir.. .

THE VIEE-CHAIRMAN (SAYED
SIBTEY RAZI): I will allow you.. Shrimati
Veena Verma (Inttrrup-tionsns) . . .

sl ot Gl (mew  sdw):
IGGAMET IS, § AT Mo
qegtar A e AW o ey el &
QI WiET G @07 FIA R ST
It IS P, YEE AIA T M
FXAT F 1 K A8 FEAT Tzl
1990-91 ¥ gw =% FHT F1 9%
e diwr wHr 91, a4 § ag AT
fearerdts § 1 o e afaly
gow  wfadew &1 aww €' 7
sega fear qrar gad ay fawrfow
F Al AW ag =y T oA fF
TITNT HETC 17 & W mmﬁ
T mrahlr mrq ks q AT |/ Al
wq & ow fmkw F oew § fped
mw_w W faar wrAv awf‘@
W aw & (z=dhies).




437  References
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SHRIMATI JAYANTHI NATARA-
JAN: Sir...

THE  VICE-CHAIRMAN (SYED
SIBTEY RAZI): I will give you the floor.
Please bear with me. {Interruptions) . . The
Deputy Chairman has already noted your
name. So, let it be m-anted. Then 1 will give
you the floor.

SHRIMATI JAYANTHI NATARA-JAN:
No. I have no objection to Veenaji at all. 1
want to let her apeak. What I want to say is...
{interruptions).. .

THE  VICE-CHAIRMAN (SYED
SIBTEY RAZI) Please take your seat.
sInterruptions).. Jayanthiji,

pleas
e
take your seat. I will allow you.
When I am promising to. give you the floor,
why are you getting so agitated?
(interruptions).. .

SHRIMATI JAYANTHI NATARA-.AN:
You have not listened to me at all.
{Interruptions)...

THE  VICE-CHAIRMAN (SYED
SIBTEY RAZI). Let us have her point
of view... first Piease sit down.

SHRIMATI JAYANTHI NATARA-JAN:
I am not objecting to Veenaji. You hare not
given me one minute. This is most unfair. I
am not object-ing to her You don't lister to
what I am saying.

frAt D wat o SEAATLTE
4. § aadlT Fodtw 1T Fa
Traedf arear Sy Tzt 43 3. IR
1 zq wE s 1090-91 ¥ ST ww
T wET w1 Fo0E famrodw R
{ogeuea ). ..

SHRIMATI JAYANTHI NATARA-
JAN:  Sir. what is this"

oy (fwz far )
v, gar. | (wmae) ..

[ 12MAY 1994 ]

References 438

You will also be speaking.  Please basur
with her (Interruptions). All of you take
your seats. [ have  permitted her.
{Interruptions)...

=y sl oy awd  FEdw W e
gfafe. . .. (Fweam) .. ..

SHRI H. HANUMANTHAPPA (Kar-
nataka): Why are all these Hindi people
speaking together? We are not against
Hindi.

SHRI DIGVIJAY SINGH (Bihar): Who is
speaking here about Hindi? (Interruptions)
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THE  VICE-CHAIRMAN (SYED
SIBETY RAZI):  Shrimnli  Jayanthi
Natarajan.

SHRI G. SWAMINATHAN. Why

don't you give an opportunity to ihe
Opposition? Why are you giving-the chance
only to Congress Members?

THE VICE-CHAIRMAN (SYED
SIBTEY RAZI): 1 will give you the floor. I
have noted your name. I will identify you.
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SHRIMATI JAYANTHI NATARA-
JAN (.Tamil Nadu). Thank you very much for
permitting me to speak, Sir. I associate myself
whole-heartedly with what Professor Vijay
Kumar Malhotra has said. I think the Indian
languages should be given importance in the
UPSC examinations. But I could not disagree
more with what Shankar Dayalji said because
this is the exact fear of the non-Hindi
speaking people of the country. Under the
guise that Indian languages should be
promoted what Shankar Dayalji said was,
"Please  abolish  compulsory  English".
(Interruptions)...
We are all aware of the rules. You already
have the facility of taking the UPSC
examination in the Hindi language and the
English language. The demand is that it
should be in all the national languages. I
agree to it whole-heartedly. There is one
compulsory English paper. My demand is that
it should be retained. It is all very well for
Shri Shankar Dayal Singh to say, "Scrap the
English paper." (Interruptions’)

THE VICE-CHAIRMAN (SYED SIBTEY
RAZI): Please listen to her.

SHRIMATI JAYANTHI NATARA-IAN:
Pandit Nehru and successive Governments
have given us the assurance that English
language will be retained as a link language.
Sir, people speaking different languages come
to Delhi and participate in the Central
Services. If they do not know Hindi, how do
we communicate with them? Somebody
speaks Assamese, very good. Somebody
speaks Tamil, very good. How do Assamese
and Tamilians communicate? This is a certain
form of language fundamentalism. This
imposition of Hindi through the backdoor will
not be tolerated by the people of the South.
The English language should be retained as a
link language. The English language will
always remain a link language. We will not
allow you to force the Hindi language on us.
(Interruptions)

THE VICE-CHAIRMAN (SYED SIBTEY
RAZI): Please sit down, Tnterrup) tions)
please bear with me. Shri Mu-rasoli Maran.
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SHRI MURASOLI MARAN  (Tamil
Nadu): Sir, I am un-happy about the way in
which the Hindi controversy is again raisinng
it, head. Yet. I am happy, that at least, the
Tamil Nadu Congress people have learnt a
Sespon and they are preaching for the
continuation of the English langlage. The
ideal situation would be when all the 18
'languages become the official languages. We
should be able to take the UPSC examination
in all the 18 languages. It would be an ideal
situation. Our plea is that until and unlese we
are able to trasact the nations business in all
the 18 languages, the English language should
continue. There is no other way. The day If
you jettison the English language, there will
be danger to the unity of the nation (Interrup-
tions) .

SHRI SANGH PRIYA GAUTAM (Uttar
Pradesh): Not at all... (Interruptions) .

THE VICE-CHAIRMAN (SYED SIB
TEY RAZI): 1 will allow you. (Interrup
tions). Don't be so emotional. (In-
terruptions). It is a very sensitive
issue. Mr. Murasoli Maran is speak
ing. Let him complete. (Interrup
tions). Let him complete.

SHRI MURASOLI MARAN; Sir, the
English language is not my mother tongue. 1
have no love or affection for the English
language. But the English language is a must.
It is a necessary. Once Pandit Nehru said,
"English is-a window to the world." If you
close the English language, then we will be
ignored. It is an international language. It is
not a colonial language. The situation is not
like that. Almost all the countries in the world
are now learning the English language. Even
the French people who are very affectionate
towards their language, are also learning the
English language. Therefore, I would say,
"Let us rot be hasty." Let us not..
(Interruptions). The English language a boon
of Saraswati. Let us no abandon it. If you
abandon it, how will we understand one
another. It is the only link which is available.
Until and unless we attain a situation where
all the 18 languages become the
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official languages, the English language
should continue. Let us not be so hasty. If
you become hasty, then the unity of the
nation will be in danger. You are jeopardising
the unity of the -omitry.

SHRI G. SWAMINATHAN: 1 am very
hippy that hon. Members Shrimati Veena
Verma, Shri Shankar Dayal Singh and Prof.
Malhotra are advocating for the regional
languages.  Weall agree that the regional
languages should find a place in the
administration of the court,";-)-. There
is no doubt about it: But  then we, who are

coming from the South, are finding it
extremely difficult, except that in
Parliament- when we speak, our speech is
translated. But, in Question  Hour, our

people from the South are finding if
extremely difficult. If you do not know
English, then whatever interpellation you make
in the question Hour will not be understood..
(/n-terri'rtions). 1 am only expressing my
feelings.  Itis because I know English that I
am able to interpellate in that language.
But there are many Members, in my party
itself, who are  very good speakers but who
are not able to interpellate properly in
English during the Question Hour and there is
no simultaneous translation at thaj time.
If that is the position in Parliament, you can

understand ~ the plight of the people who
come over here and who do not know
Hindi. When I speak to a telephone

operator in English, she replies in  Hindi.
Even if you have to get a ticket at the
railway station, when you speak to the
clerk in  English, he doe;; no? speak in
English but he speaks in Hindi only. I had
areeling  that they were deliberately doing
it. But, when I happen to talk to some
people there, they said that they knew
Hindi only and that they didn't know English.
The situation that has come about in the
North is that even though there
should be a two-language formula, most of
the Hindi-speaking States are now going in
for a one-language formula. We have
seen the case of Bihar and we also note that in
Uttar Pradesh, English  has now  been
relegated to the third place and itis also not
compulsory. What they are trying to do is
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to relegate it further so that the people in the
North need not know English. If ihev do not
know English, the people in the South,
who may know English only, will not be
able to communicate with these people.
With all respects to Mr. Shankar Dayal
Singh, I would like to say that while he is advo-
cating the prominence and importance of the
regional languages. I feel that when you jettison
English, there will, then be no linkage between
the South and the North.  Sir, I, as one who
is interested in the congress people, interested in
this Government, interested in everything,
would only say that when there is a
fissiperous tendency prevailing all  over the
world—even big countries are unnecessarily
breaking up and they are getting into a lot
of difficulties—we ate very happy that India is
united even though we have  many
problems today, whether economic or any other
thing. I would request my friends. "Don't try to
create a monster at this stage." Madam, at this
stage, I want to point out the feelings among the
people in the South. I am one who is
personally very compromising and our hon.
Chief Minister herself knows Hindi. ~ With. all
that, when you start talking like this, my
blood boils. People in the South feci that
they are being pushed into-the wrong side. ~ As
I have already said, you are jettisoning the
unity of the country. You are jeopardising
the very unity of the country, more S0
when the unity of the country should be
uppermost in our minds. I would request
the hon. Members to give due importance
to the regional languages...

THE VICE-CHAIRMAN (SYED SIBTEY
RAZI): Now, please conclude...
{Interruptions). 1 would request you to
conclude.

SHRI G. SWAMINATHAN: Don't create
disunity in the country.

SHRI S. MUTHU MANI (Tamil Naduv
Sir, I also want to add something, with your
permission... (Inter-mptions)

THE VICE-CHAIRMAN (SYED SB-TRY
RAZI): Shri Chaturanan Mistea.
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SHRI S. VIDUTHALAI VIRUMBI:
(Tamil Nadu): Nehru's assurances have not
been put into effect .(Interrup-tions)Over the
last 40 years, they have failed to implement
them.

SHRI CHATURANAN MISHRA: 1
referred to that also.

1.00 p.m.

That stands. What is the issue at
present? On this, I am of
the opinion that the  Hindi
language should not be imposed on non-
Hindi-speaking people. Similir-ly, the non-
Hindi-speaking people should also not
Impose English on the Hindi-speaking-
people. ..  (Interruptions) ...

SHRI J. S. RAJU (Tamil Nadu): We are
not imposing... (Interruptions)...
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is. only a link language...
tions) ...

(Interrup-

THE VICE-CHAIRMAN (SYED SIBTEY
RAZI): I request the hon. Members to bear
with me. Members have to listen to the point
of view of others also. I request all of you to
take your scats. Please take your seats. You
have to listen to the point of view of others.
You cannot do like this... {Interruption?)

SHRI CHATURANAN MISHRA: Please
listen to me. When I am speaking, why are
you interrupting?

THE VICE-CHAIRMAN (SYED SIBTEY
RAZI). Mr. Mishra. . . 'interruptions) . . . Mr.
Mishra. . . {Interruptions). Mr. Chaturanan
Mishra, please address the Chair. You please
don't involve yoursolft in cross-talk....
(Ir.terruptoins) . . . Please lake your seats. I
had already given you the floor. You hale to
listen to the point of view of others also.
Democracy requires us to hear the point of
view also. You cannot bulldoze like this. You
please take your seats... {'Interruptions)... 1
am sorry. You please take your seats. I have
given the floor to all of you. It is not fair. You
have to listen to the point of view of others.
Please take your seats. If you want to say
something, if you want to differ from him, I
will give you the floor again. But please don't
disrupt the proceedings of the House like this.
No, I am not permitting 1 am not allowing
this.  The Chair is on his feet.

SHRI MURASOLI MAR AN: Sir, one
minute... (Interruptions’) m.

THE VICE-CHAIRMAN (SYED SIBTEY
RAZI): Mr. Maran, you are a very senior
Member. I am sorry to remind you this. Please
take your seat. This is not fair. You have to
hear the point of others also. This is what
democracy teaches us- you please take your
seat-. (Interruptions)... Mr. Murasoli Maran,
you are a senior Member. How can I convince
you? If you want to say something, I ~will
allow
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you later on. I am not going to permit you
like this... ( Interruptions).. . Mr. Mishra,
you please finish.

SHRI CHATURANAN MISHRA: Let me
finish. I will come to all your questions. If
you want to put any qusiion. I will answer it.
I want to complete my version.

SHRI S. VIDUTHALAI VIRUJVIBI:
This is the plight of the South Indians '
Interruptions). . .

THE VICE-CHAIRMAN (SYED-
SIBTEY RAZ1):I am sorry that this is not a
question of South India. This is a question
involving our nation. You should think of
everything in that perspective. I am sorry that
you are passing such remarks. I ana not going
to permit such things. I am not going to give
you the door like this.

SHRI CHATURANAN MISHRA: I
nave already said that the assurance given by
Pandit Jawaharlal Nehru should remain.

SHRI MURASOLI MARAN: What is the
assurance?

THE VICE-CHAIRMAN  (SYED
SIBTEY RAZI): Mr. Mishra plaese try to be
brief and make your point of view. This is
not a debate. This is not a discussion at all

SHRI CHATURANAN MISHRA: Mr.
Vice-Chairman. I would have finished my
speech by this time. I have already pointed
out that whatever assurance was given, it
must remain. Neither should the non-Hindi-
speaking people impose English on the Hindi-
speaking people nor should the Hindi-
speaking people impose Hindi on the non-
Hindi-speaking people.

SHRI MURASOLI MARAN: That is
where he is twisting the issue (Interruptions)

THE  VICE-CHAIRMAN (SYED
SIBTEY RAZI): Why don't you alow him to
speak?
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SHRI MURASOLI MARAN:
Nehru's assurance is that English will
continue as long as the non-Hindi people want
it. There is no quesction of imposing it.

SHRI CHATURANAN MISHRA: How is
being done? In the UPSC examinations, there
are certain papers in which people are forced
to write in English. It is on record. There are
certain paoers in which the questions are in
English and people are asked to write in
Fnglish alone. This is compulsory.

SHRI MURASOLI MARAN: There is
only one paper.

SHRI CHATURANAN MTSHRA:
No, not one paper.

THE  VICE-CHAIRMAN (SYED
SIBTEY RAZI): Mr. Mishra, please try
to conclude. . . (Interruptions) ... 1
will permit you... (Interruptions)...

srgAvad  (dux el Tei)
Fuqy WA F7 qdifE WT AT
s &)

off wgea fow ;g @1 TS
&1 W &, g A T ¥ G
Eql
Therefore, what we are saying i»...
(Interruptions)... Just a minute. Therefore,
today's dharna is not to make Hindi
compulsory. Nothing of the sort.

SHRT S. VIDUTHALAI VIRUMBI: From
backdoor.

SHRI CHATURANAN MISHRA; No
backdoor. How can the question be through
backdoor? (Interruptions)

yranreew (dox fadr oY)
ST, W TAAT AT FE £ |

W dw § el AT AAT A T
MY AT TG FE T AGAAT ST )

SHRI S. VIDUTHALAI VIRUMBI: In the
name of Option, Hindi is being imposed on
the South Indians.
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SHRI CHATURANAN MISHRA: If that
is happening in South India, if that is so. why
don't you go in 'dharna,?

SHRI G. SWAMINATHAN. We will go
In 'dharna’.

SHRI CHATURANAN MISHRA: If you
want, I will support you.

SHRI S. VIDUTHALAI
practice, Hindi is being imposed.
(Interruptions)
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SHRI S. JAIPAL REDDY (Andhra
Pradesh); Mr. Vice-Chairman, Sir, I am from
South India. But I did not find any
contradiction between the position taken by
Prof. Malhotra, Shidkar Dayal Singhji and
others and the position taken by Mrs. Jayanthi
Natrajan, Shri Murasoli Maran and Shri
Swami-nathan. I did not find any
contradiction. My powers of understanding
may be, perhaps, limited. The question today
is very limited.

SHRI SHANKAR DAYAL SINGH: I do
not agree. It is unlimited.

SHRI S. JAIPAL REDDY: The question
today is very limited. The UPSC should take
care of the regional laagu-ages. There is no
need to pit regional languages or Hindi
against English. (Interruptions)

THE  VICE-CHAIRMAN (SYED
SIBTEY RAZI): Mrs. Alva, if you want to
intervene just now, I can give you the floor.

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND THE
MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS
(SHRIMATI MARGARET ALVA): I have to
go to the other House also. They are catting
me because of the same thing....

THE  VICE-CHAIRMAN (SYED
SIBTEY RAZI): I got your name. But you
said that you will speak at the end..
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SHRIMATI = MARGARET ALVA:
Let me clarify and go.
THE  VICE-CHAIRMAN (SYED

SIBTEY RAZI): There are two more
Members who want to speak. If you want to
intervene just now I can ask Mr. Reddy to sit
down, and you can intervene.

SHRIS. JAIPAL REDDY; Iwil
speak Saler.
THE  VICE-CHAIRMAN (SYED

SIBTEY RAZI): She has to go to the other
House. Lether lake the floor.

SHRIMATI MARGARET ALVA: Sir,
there are a few points which have been raised,
and we are also aware of the agitation that has
been referred to. I would! like to make one or
two issues clear so that, probably, a lot of
confusion which has been created could be
sorted out. Eight years ago, for what is known
as the Civil Services Examination Which
covers 27 Services, all the languages of the
Eighth Schedule were introduced. You can
take the examination in any of these
languages what is known as the Civil Services
Examination. Since the last eight years, his
facility is available. This facility is available
... (Interruptions).

THE  VICE-CHAIRMAN (SYED
SIBTEY RAZI): Let her complete. I request
you. Let her complete her statement.

SHRIMATI MARGARET ALVA: This is
the Combined Civil Services Examination
which covers 27 services like e IAS, the
IPS, the Foreign Service. There are 27
Services. Besides this, there are other
examinations also For instance, for the
Engineering Services, since most of the
technical terms are in English, it is still
conducted in English because everybody in
the country is not able to switch over to all
these languages for technical services. But
there is a demand, and I concede there is a
demand, that every examination that is being
conducted should be conducted in other
languages. I would say without  hesitation
that the Satish
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Chandra ~ Committee ~ which has been
mentioned has made recomrnendations. We
are in the process of switching over. I cannot
say in one day because it takes a  certain
process to conduct these examinations in so
many languages. I assure you that
none of us is against all the languages being
given an equal place in conducting Civil
Services Examinations, Give me a little
time. I cannot here go through the details
of where and how we are processing it; but
we are in the process of implementing the
recommendations ~ of  the Satish Chandra
Committee.  But  there is a second issue on
which I would admit. I come from the South.
I am not anti-Hindi. I had Hindi as second
language for my B. A. Coming from the South,
I am not taking a position on this. I am saying
that English paper is still there as ,
compulsory paper. But let me clarify it. It is
1042 level for the Civil Services
Examination and it is a qualifying exam.
Marks are not added for ranking. So, the rank is
not affected whether you get 60 marks oi yon
get qualifying 30 or 35 marks. Please realise
that for the present, as long as so much of the
work of the Union Government is taking Place
in English not because we chose it but
because we had 200 years of British rule due to
which all the records and files are still in Eng-
lish—we have to, for the present,
without cutting the link  of being able to
communicate with each other in the country,
use English up to a point. We have Hindi
Salahkar Samitis. We have them in the
Ministries. We are tryimg to  bring in
typewriters,  train people both in English
and in Hindi, and so on.

SHRT SIKANDER BAKHAT: I waat you
to yield for half a minute. Has somebody
from the Government gone to that place of
dharna and given this sort of an assurance?

SHRIMATI MARGARET ALVA: I am
sorry. [ am very clear that these issues cannot
be settled by the roadside or in dhamas. I am
Very sorry.

PROF. VIJAY KUMAR MALHOTRA:
.Not today, but for eight years
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it has been there. Satisli Chandra Committee
report is there for the last four years.

SHRIMATI MARGARET ALVA: Mr.
Malhotra, you have reports of various
committees and your own Poll Reforms
committee's reports are lying, Have you been
able to come to a conclusion within ore year
or half a year? You have to carry all the
States with you. I am sorry. This is not a
question which concerns'. . . (Interruptions). 1
an sorry. On every question of examination
reforms—because they are All India Services
in which all the States are participating—I
have to—and it is required of us to—consult
all those involved, and I can assure yon that
the process has been gone through, a conse-
nsus has emerged and the issue is in the final
stages of implementation. But I would
certainly say even today that we are not
corsidering abolishing the English paper
because the assurance has been given that
link language will continue and we stand by
1t.

SHRI S. JAIPAL REDDY: Mr. Vice-
Chairman, I had not completed.

THg VICE-CHAIRMAN (SYED'
SIBTEY RAZI). I think the matter ends. The
Government has made the position clear. You
have been able to draw the attention of the
Government to the dharna. Do you still want
to say something? She has clarified the stand
of the Government. Mr. Jaipai Reddy, I will
give you just two minutes.

SHRI S. JAIPAL REDDY; Sir, today, Ave
allowed language to become a bone of
contention. The dharna is limited to the
question of accelerating the process of
introduction of regional languages as the
media of examination. There is no question...
(Interruptions)

SHRIMATI MARGARET ALVA: In other
exams, it is there. (Interruptions) .

SHRIS. JAIPAL REDDY:Iam not
reacting to what the hon. Minister has said. I
am only trying to moderate what had been
talked about earlier.

SHRIMATI MARGARET ALVA: What is
there to discuss?

[ RAJYA SABHA ]
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SHRI S. JAIPAL REDDY; There is no
need to pit the regional languages
against English. English shall continue. Hindi
shall continue. In addition to these two the
regional languages of the country should also
be strengthened.
That is the idea.

THE  VICE-CHAIRMAN (SYED
SIBTEY RAZI): I think that is enough.
(Interruptions)

SHRI SIKANDER BAKHT; Please.

SHRI INDER KUMAR GUIJRAL:
Sir. I will take just half-a-minute.

THE  VICE-CHAIRMAN (SYED'
SIBTEY RAZI); The Leader of the Op-
position is on his legs, I have identified him.
(Interruptitons)

If all Members are very anxious to make
their point of view at this stage, it is okay.
But this is not a discussion. It has been
allowed just as an item in the Zero Hour.

SHRIMATI JAYANTHI NATARA-JAN:
Sir, Mr. Jaipal Reddy himself did not
understand what he was talking about.

THE VICE-CHAIRMAN (SHRI SYED
SIBTEY RAZI): Sikander Bakht, please.
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FL1 Transliteration in Arabic script.

[RAJYA SABHA]

References 456

2»0*’0/0’3&’!'4! |
Gl LS
e I s I

(-‘éub‘oﬁ“&o/ Gl
'%/ S PP
UHE L /;.J._u,éz//.
wz/d/o/ UL s
jxfdfu’a@wya" i
uf(,@((/’wfd—fd-jﬁ/ ¥

A 0N 12 g N0

THE VICE-CHAIRMAN (SYED SIB
TEY RAZL Mr. Hanumanthappa..
(Interruptions).

Mrs. Jayanthi Nataraian, please take
your seat. (Interruptions)
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THE VICE-CHAIRMAN: Mr. Hanu-

manthappa, please. (Interruptions) All of you,
please take you, seat. (Interruptions)

SHRI S. MUTHU MANI: For regional
languages, there is no typewriter facility in
the Rajya Sabha.

(Interruptions).

SHRI H. HANUMANTHAPPA (Kar-
nataka): (Spokenin Kannada) ... (In-
(Inierniplions).
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The problem is, some of you speak Hindi,
some others do not understand that at all...
[Interruptions)... Just a minute,

SHRI SHANKAR DAYAL SINGH:
Somei people do not understand English . ..
{Interruptions)...

SHRI S. MUTHUMANI: The country has
to go forward. ..(Interruptions)... Then only
we can understand and have our rights. ...
(Interruptions) ..

THE VICE-CHAIRMAN (SYED SIBTEY
RAZI): Please take your seat.

SHRI H. HANUMANTHAPPA: Some
people who talks in Tamil just like Mrs.
Jayanthi Natarajan, or jome people who talk
in Kannada, like Hanumanthappa, are not
understood by the Hindi-speaking people. So,
we have to find a way out. The founding
fathers of our Constitution gave us something
and We have accepted the three-language for-
mula. How long do we protest? Why are you
fighting today? It is not he-cause of language.
It is because of sharing of services." That is
more important Why are you on dharna today
before the UPSC and not at the door-of
Parliament House? You have gone to the
UPSC because it is a question of Sharing of
posts... (Interruptions) ... This is the crux of
the problem. It is not a question of the
language of Tamil, Hindi, Assamese or
Kannada. ¢ * (Interruptions) .. .It is the sharing
of jobs. Come, let us accept it today, let us
split the services according to States on inter
se merit. You take on inter se merit, we take
on inter se merit, let
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the North-East take on inter se merit let
Assam take on inter se merit. Then there is no
question of dharna before the UPSC. This is
the real problem, not language. When I go
out. if want a cup of tea,

frTrrgd A s ag  an
YT WY At nfen, any W oftromre &
T § frexAwed wgy § I @
frag a3 s 2 =

Even, by signs we are able to do it. Sia it is
not a question of language, ft is a question of
sharing of resources, timing of services,
sharing of adminjstra-tion. This is the
problem here... (Interruptions)...

THE VICE-CHAIRMAN (SYED-SIBTEY
RAZI): Prof Dutta.. .(Interruptions) ... Now
yon listen to the hon. Member from the
North-East.

SHRI H. HANUMANTHAPPA.: How
honest are we? I am not against any regional
language, I am not against Hindi
(Interruptions) ...

THE VICE-CHAIRMAN; (SYED-
SIBTEY RAZI): Mr. Hanumanthappa. I
thought you have completed.

SHRI H. HANUMANTHAPPA: 1 can
understand Hindi, I can speak Hindi, I can
speak Kannada also. But bow fair are you to
the country?

THE VICE-CHAIRMAN (SYED-SIBTEY
RAZI): I have identified another Member.

SHRI H. HANUMANTHAPPA: Let
us not quarrel on languages. There are basic
issues yet to be decided. Let us think on those
lines. The whole country is watching what we
are doing here.  This is not the way.

DR. B. B. DUTTA (Nominated): Sir, what
we are afraid of is this, there is a trend—in
this discussion also it was quite evident—to
downgrade English, to slowly corner English
and give Hindi an increasingly upper hand.
This kind of a manipulation will create a
danger for the nation.

See what the picture in the North-East is.
We have got so many North-Eastern States.
Their State language is
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English. And the numerous tribal com*
inanities are using English as their link

language. In, the State Assemblies, the
entire deliberations of  those Assemblies
are being conducted in English. Those

States are demanding inclusion of Eng>-
lish in the Eighth Schedule itself. I
must inform the House that English,
after the British had left India, is no
longer a foreign language. It is an
Indian language. Some of the brightest
sons and daughters of this country have
written in English. You see the publi
cations. Beautiful English literature
has come up from the Indians not from
the Englishmen English medium schools
are multiplying and spreading into inte
rior areas We should not forget all these

things.  We should not take a myopic
view of India. Our vision of India,
should be about India as it is, not
of a trumdated  India, not

merely a part of it, the Northern India, the
Southern India or the Eastern India. We
should have a clear vision of the country. For
God's sake, don't bring in this issue. we have
the highest respect for all the eminent leaders
sitting' there. We have the highest regard for
Hindi. We wunderstand Hindi easily..
.(Interruptions).

THE VICE-CHAIRMAN (SYED-SIBTEY
RAZI): All right. Try to be brief.

DR. B. B. DUTTA: Don't try to
push. . . (Interruptions).

THE VICE-CHAIRMAN: It is not a
discussion.. . (Interruptions).

SHRI DIGVIJAY SINGH) (Bihar): Mrs.
Alva you should go to the Lok Sabha. Why
are you silting here?.-. (Interruptions)
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THE VICE-CHAIRMAN (SYED SIBTEY
RAZI): No,, no. Please. (Interruptions)..
.Please Mr. Vinimbi, Mr. Virumbi, please
take your seat. Don't be excited.
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SHRI INDER KUMAR GUJRAL: Sir, I
will take a couple of minutes only to point
out three things. One, of con-se. is that I
belong to the dimi-nishng community of
those who have participated in the freedom
struggle. I am also one of those who have sat
in this House for long enough  years
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seeing these debates go on. I am also
Chairman of a Committee which was called
Gujral Committee on Urdu. When we
examined Urdu, we did not examine Urdu.
We examined the problems of Indian
languages, their place in our life and their
future. What was our basic presumption? The
basic presumption of freedom struggle, thg
basis presumption of what put us together.
And I do not agree with my friend [hat we
had never broken in the past.

SHRI DIGVIJAY SINGH: Not be-
cause of language, Sir.

SHRI INDER KUMAR GUJRAL: It may
not be important. The unity of India is the
primary source. I bow my head before our
forefathers and these who framed the
Constitution. They saw the vision of a diverse
India. They saw the diversity of Indian langu-
age". They knew that we have to find a
common factor; and they found it. What did
they find? They found two things. One. of
course, is the equal status for all Indian
languages. And recuse of historical reasons
English has come in. it is there. So we also
nut it in the Eighth Schedule. Therefore, it has
become a language of com-munication
between us, rightly or-wrong-ly. I am talking
of history only. Now. we come to a different
stage. That WAS how do de talk to each other?
Therefore, the idea of a three-language
formula was perceived. If is a misfortune—T
am riot blaming anybody—that the three-
language formula has not been implemented
honestly in any part of the country. This is a
fact. This is also a fact that although we are
moving towards creating a new type of
Indianness, which is correct, we are trying to
understand and Ind amongst ourselves the
highest common factor. We are under
different stresses and strains— the. stresses
caused by the unequal economic
development, the stresses caused bv all of us
to get into the position of power and
authority. It is correct, is nothing wrong in it.
At the same time, we are trying to see the
world changing. We cannot now shut
our
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doors and sit inside. I entirely endorse what
my friend, the Minister, has said. I think this is
the right policy to follow that all languages
are available and all languages should be
available. But, let us not become prisoners of
the past in one sense that even if people talk
of the moon, we shall talk in a language
which does not spell that out. Let us try to
build the language, languages cannot be built
overnight. People take centuries and centuries
particularly to make a language modern and
particularly to make a method of com-
munication of the modem urges of the
humanity. I, therefore, feel and appeal, if I
may, with your permission, Sir,—and I do so,
if you kindly give me some credit for being in
that age group, which is slightly senior to
others— I urge this debate must end on one
note. And that note is we are Indians first, we
are Indians last. All languages are ours and all
shall prosper.

THE VICE-CHAIRMAN (SYED SIBTEY
RAZI): The matter ends here. We adjourn
for lunch till 2.30 p.m.

The House then adjourned for
lunch at thirty-three minutes past
one of the clock.

The House reassembled after lunch at
thirty-three minutes past two of the clock,
The Vice-Chairman (Mist Saroj Khaparde)
in the Chair.

The payment of gratuity (Amendment)
Bill, 1993.

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): Honourable Members before
we take up Speciai Mentions, first we will
take up the legislative businesg. ~ Shri P. A.
Sangma.

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A.
SANGMA): Madam  Vice-Chairperson,I
move;

"That the following amendments
made by the Lok Sabha in the Pay-
ment of Gratunty (Amendment) Bill,

[ RAJYA SABHA |
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1994, be taken into consideration,
namely:—

Enacting Formula
1. Page 1, line 1—

for 'Forty-fourth' substitute "Forty-
fifth'

Clause-1

2. Page, 1, line 4.-
for '199'3" substitute '1994'

The question was put and the motion was
adopted.

SHRI P. A. SANGMA; I move:

"That the amendments made by the Lok
Sabha in the Bill be agreed to*

The question was put and the motion was
adopted.

Formation of Committee for Centenary
Celebration of Acharya Vinoba Bhave

SPECIAL MENTIONS

=t ww< T fag (fEw) ¢ 99-
Tmaw o, ¥ @ frw e &



